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the authority to give shops, godown plat-forms 
etc. on rent. The Fruit and Vegetable Market 
was transferred to the Delhi Municipal 
Corporation with effect from 1st April, 1959. 
The Corporation have not yet entered into any 
lease agreement with the Fruit and Vegetable 
Merchants Union. The Union is resisting in a 
Court of Law the payment of tehbazari to the 
Corporation.   The   case   is   sub-judice. 

COMPLAINTS   AGAINST   ADDITIONAL 
DEPUTY COMMISSIONER,  PASIGHAT 

1257. SHRI M. VERO: 
SHRl    LOKANATH   MISRA: 
SHRI   A. C.   GILBERT 
DR.  B. N.  ANTANI : 

Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether it is a fact that there had been a 
number of complaints and representations by 
Public of Pasighat Sub-division, NEFA against 
the Additional Deputy Commissioner Pasighat, 
NEFA, who was posted there in the year 1965-
66, regarding corruption, nepotism, 
maladministration and mismanagement in the 
Sub-aivision; 

(b) whether Government have enquired into 
the complaints ; and 

(c) if so, what are details of the enquiry and 
the action taken by Government   thereon ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRl 
VIDYA CHARAN SHUKLA) : (a) There were 
some complaints against the said officer. 

(b) Yes, Sir. 

(c) The enquiries had revealed that except 
for one complaint, in respect of which a 
warning was conveyed to ihe officer 
concerned, the other complaints were either 
untrue or unsubstantiated. 

DELAY  IN  PAYMENT OF   SCHOLARSHIP 
MONEY BY  PUNJAB  GOVERNMENT 

1258. SHRI D. THENGARI : Will 
the Minister of EDUCATION be 
pleased to state : 

(a) whether it is a fact that the payments on 
account of sholarships own by ths students in 
the middle examinations in Punjab as far back 
as 1959 have   not   so   far   been   made ; 

 
(b) if so, what are reasons for the delay in 

such cases ; 

(c) what is the number of such cases in 
which payment has not been made for 5 years 
or more ; and 

(d) what steps Government propose to take 
to get such payments expedited ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION (SHRI 
BHAGWAT JHA AZAD) : (a) to (d) The 
required information is being collected and 
will be laid on the table of the Sabha in due 
course. 

 
[EDUCATION COMMISSION'S REPORT 

1259. SHRI J. P. YADAV : Will the 
Minister of EDUCATION be pleated to state 
whether Government have completed the 
examination of the Education Commission's 
Report with a view to implementing it and if 
so, what steps Government propose to take to 
implement it ?] 

 


